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The Deputy Minister of Home Affairs
(Shri Diitar): (a) to (e). Except for
Coorg and Andamans where there has
80 far been no occasion to take action
under the Preventive Detention Act,
provision has ^ince been made in the
l^te^us* Rules of all the States permit-
Xing persons detailed under that Act
to have an interview with a legal
practitioner or any other person of his
choice for the purpose of drafting his
representation.

WmTTEN ANSWERS TO QUESTIONS
T r a i n i n g  i n  M o p e r n  F a r n u n q

nm - 9m  ^  c. WiU the
Master of Q«(eftce be p k a ^  to state:

(a) whether any arrangements have
been made for imparting intensive
training in modem farming to army
^sonfiel; atid

(b) if so, what they are?

Hie lilAlster of Dofeiiee Orgautiattoii
(6 M  Tyagi): (a) Though no separate
arrangements have been made, the 
training of interested Army personnel
is entrusted to units themselves.

(b) The expert advioe of Agrioul>
tur^l Pepartments is sought as and
whep p^essary apart from the experi
mental plots which are set up at mili
tary farms for training of Army per
sonnel in modem farming during ser
vice.

H i n d u s t a n  A i r  c r a f t  L i m i t e d

307. Shri V. P. Nayar: Will the Min
ister of Defence be pleased to state
the annual aggregate cost of stores and
other equipment imported from for
eign countries for use in the Hindu
stan Aircraft Limited, Bangalore, from
the time Government took control up- 
to-date?

The Mlsisler of Defence OrgaaiiatiiMi 
(Shri Tyagi): A statement is laid on
the Table of the House. [Sec Appendix
VI, annexure No. 20.]

SocuL W e l f a r e  O r g a n i s a t i o n s

308. Shri N. Rachiah: WUl the Minis
ter of Edneation be pleased to state:

(a) the names of Social Welfare Or
ganisations to whom financial aid has
been granted by the Central Social
Welfare Board in Mysore State vpto
28th February, 1954; and

(b) the extent of such aid granted to
each of such organisations?

The Minister of Education and 
Natural Resources and Scientillc Re- 

(MtnlSM Asad): (t) and (t>). 
A statement is placed on tbe Table of
the House. [See Appendkc VI. an
nexure No. 21.]

T ^ r t t o r ia l  A r m y

m  9$rd^t au *W  Singh: (a) WUl
the Minuter of S^eleiiee be plecised to
state the number of Territorial Anny
Units tljat have completed thek basic
training so far?




